
FIFTEENIII KERAI.A I..EGISI,AIIVE ASSEMBLY

FIRSIT SESSION

BIJLLETIN.PARTtr
JI,NE 23 , m21

Ns 44

CmrolHat d Llst ol Otrdal Lcghladvt erdncss

A conroffdated Lbt of Official Lx8iilEdve B[sfor8s E setr{ durl4 ttc Fh*
S.isiotr of ttG Ftffi Krrala LcglshmvG Arcrmbly b gtvcn bdow :

SL
No. Tfrlc of Bitt Minisier -hdrrgt Rrmarlrs

1)( (2) (3) (4)

I Layhg of Blk As6.Dtcd r (BI[c pacsrd durbg ld xll\)

1

The Sree
Naryanaguru Open
Univesity Bill, 2021
(BiI No. 275)

DR- IC T. Jateel,
Miniser for Higher
Educetio[ WeUarc of
Mindties, Wald and Hajj
Pilgrimage.

The BilI nceived the assd of the
Goveraor on Febmfiy 1, 2021.
The Bill as assented to by the
Governor was laid ol the Thhle by
the SesEtary on June 1, 2021.
(Act 1 of 2021)

2.
The Kerala
Appr,opriatim Bill.
2021
(BiI No. 278)

DR- T M. Thomas Isaac,
Minister for FiMnce ard
Cotu

The Bill Ec€ived the assem of the
Golremo[ on February 5, 2021.
The Bill as assentd to by the
Go\rernor was laid on the Tbble b,y

rhe Secetary on June 1, 2021.
(Act 2 of 2021)

3 The Kerala
ApFopriad@ (Vde on
Account) B , m21
(BiU No. 279)

DR. T. M. Thmas Isaac,
Minister for Finance and
Coir.

The Bill received the assEd of the
GoverIrd on February 5, m21.
The Bill as ass€nled to by the
Governor wre laid on tlrc Table by
the Sesrtary m June 1, 2021.
(Act 3 of 2021)



2

IL Bllb Irhoduced

7 The Kerala Finance
Bill, 2021
(Bill No. 2)

Shri, K N. Balagopat,
Minister for Finame.

The Bill was published as Gaz€te
Extraordinary on June 9, 2021. The
Bill was tuEoduced in &e
Assembly on June 10, 2021.

2. The Kerala Finance
(No.2) BiI, 2021

@illNo.3)

Sbri. IC N. Balagopal,
Minist€I for FinEnce.

The Bill was published as cazeue
ExEaordintry on June 9, 2021. The
Bill was inroduced in the
Ass€mbly on June 10, 2021.

III. Bllk Passed

1 The Kerala Epidemic
Diseases BiI, 2021

@ill No.l)

Smt. Veou C,eorge,
Minister for Heal0r,
Wman and Child
Developmem.

The Bill was published as Gazene
ExEaordinary on May 28, 2021.
The Bill was innoduced in the
Assembly on June 3, 2021. It was
mnsidered and passed on dre same
day.

2 the Kerala
ApFopriation (Vote on
Account No. 2)
BiIl, 2021
(BiU No.4)

SluL IC N. Balagopal,
Minister for Firunce.

The BiIl was publlshed as Gazefie
Exnaodinary on June 10, 2021.
the Bill was inroduced in the
Assembly on Jrme 10, 2021 and
wa passed on the same rlay.

S. V. I'NNITRISIENAN NAIR,
SB(NB'TARY.


